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LO'{ SABHA 

Monday, May 13, 1985 
Vaisakha 23,1907 (Saka) 

The Lok Sab ha met at 
Eleven of the Clock. 

[MR. SPEAKER in the Chair] 

LOSS OF LIVES IN BOMB 
BLASTS 

[English] 
PROF. MADHU DANDAVATE 

(Rajapur) : Mr. Speaker, Sir, I have 
sought your consent under Rule 388 to 
suspend the question hour today and 
straightaway proceed to the adjourn-
ment motion. 

SHRI C. MADHAV REDDI 
(Adilahad) : In view of the situauon 
created bacause of the blast of bombs 
in which several people have lost their 
lives and a scare bas been created in 
the whole of north, we have given a 
notice for adjournment motion and 1 
request that the question hcur be 
dispensed with today.-. (Interruption.\). 

PROF. MADHU DANDAVATE: 
Let us have an agreement; we do not 
want to divide the House ... (Interrup-
tions). 

MR. SPEAKER : That is what 1 am 
trying to do. 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS \SHRI H. K. L 
BHAGAT) : I wish to make a submi~sion 
that though &ormally the question bcur 
is never suspended except unanimously, 
yet keeping in wiew the situation~ we 
can attaigbtaway go to the discuss\on. 
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I have no objection to the suspension 
of the question bour •.• (interruptions). 

PROF. K. K. TEWAR Y (Buxar) : I 
have givc.n notice under Rue 193. 
Why can't the discussion be taken up 
under Rule 19 3 1 (Interruptions). 

MR. SPEAKER : Please sit Pown 
Do not poJitica lise it. 

PROF.MADHU DANDAVATE 
I would 1 ike to argue on this poir ~ In 
fact, tt is immaterial whether we diseuse: 
it under RuJe 193, 194 or ... (lnterrup 
tions). 

PROF. P. J. KURIEN : If we all 
agree, why not discuss it under Rule 
193 ? ... (Interruptions). 

MR.SPEAKER : I do not want any 
argumen1s. I want the rn otton to be 
moved by you for the · uspension of 
RuJe 388, so that the House can 
arprove it. 

Before we proceed, I would like you 
to share with me the grief which has 
beset many innocent people. Many of 
them have lost their lives, their fami-
lies and children. This House strongly 
condemns the sense less and dastardly 
KiiJiog of a large number of innocent 
persons including women and children 
and injuries to many others in the bomb 
blasts by the terrorists in Delhi and 
various other places in the country and 
conveys its deep condolences to the 
bereaved families. 

The House may now stand in silence 
for a short while to express its sorrow 
for the deceased. 

(The Members Th1n Stood In 
Silence for a Seort While) 


